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A i r  I n d i a  F 1 W U  t o  L o n d o n  Via 
A n r M u r

2341. DR. BALDEV PRAKASH: 
SHRI BHAGAT RAM;
SHRI G. S. TO HR A:

Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased 
to sta4e:

(a) whether Government have re
ceived any communication from Chief 
Minister, Punjab t0 divert Air India 
flights to London via Amritsar; and

(b) if so, the action taken by the 
Government?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK): (a)
Yes, Sir

(b) The matter is under examina
tion and the information will be laid 
on the table of the Lok Sabha
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Method for Disposal of Seized Goods 
lying in Customs Godowns

2343. SHRI P. K. KODIYAN:
SHRI GANGA BHAKT 

SINGH:
Will the Munster of FINANCE be 

pleased to state:
(a) whether seized goods worth 

Rs. 43 crores are lying in customs 
godowns;

(b) whether Government have 
devised any methods to dispose of 
these seized goods; and

(c) what is the item-wise break-up 
of the seized goods and the value 
thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SATISH AGRAWAL): (a)
and (c). The stock of seized and 
confiscated goods lying in the Cus
toms Godowns in December, 1977 is 
reported to be worth about Rs. 46 
crores and itemwise break-up with 
value is indicated in Statement I.

(b) Seized and confiscated goods as 
stated in Statement II are being dis
posed of according to the existing 
procedure. The method of disposal o f 
all other items is presently under the 
consideration of the Government. 
However, these items are being 
allowed to be disposed of to the 
military canteens.




